
List of cases in which Electronic Service of process has taken place during the month of August 2024

Court District Case Type Case No. Advocate

1 CENTRAL NIL

2 CENTRAL NIL

3 CENTRAL NIL

4 CENTRAL NIL

5 CENTRAL NIL

6 CENTRAL NIL

7 CENTRAL NIL

8 Central NIL

9 Central NIL

10 Central 307 Civil 10-05-2024 9818379347 14-08-2024

Sr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

SH. SANJEEV KUMAR AGGARWAL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-01

SH. RAJESH KUMAR GOEL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

SH. ILLA RAWAT, DISTRICT 
JUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

MS ANIL KUMAR SISODIA, 
DISTRICT JUDGE, COMMERCIAL  
COURT-04

SH. UMED SINGH GREWAL 
DISTRICT JUDGE (COMMERCIAL 
COURT)-05

SH. NIKHIL CHOPRA,  DJ COMM-
06 TIS HAZRI COURT CENTRAL 
DELHI

SH. MUKESH KUMAR GUPTA, 
DISTRICT JUDGE, COMMERCIAL 
COURT-07

SH. AMIT KUMAR, DISTRICT 
JUDGE, COMMERCIAL COURT-08

SH. DEEPAK GARG, DISTRICT 
JUDGE, COMMERCIAL COURT-09

SH. AJAY PANDEY, DISTRICT 
JUDGE, COMMERCIAL COURT

CS 
(COMM)/58
7/2024

Vinesh Sharma Vs Mohd 
Anas Raza

Irfan 
Ahmed

kakra.assoc
iates@gmai
l.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

10 Central

307 Civil 18-09-2023 9312838674 09-08-2024

307 Civil 15-04-2024 8506092366 06-08-2024

11 Central CS (COMM) 06-07-2024 9811721209 02-08-2024

22-07-2024 9873347330 02-08-2024

CS (COMM) 13-03-2024 9811534488 09-08-2024

26-07-2024 9873347330 09-08-2024

26-07-2024 9873347330 09-08-2024

CS (COMM) 28-04-2023 9599800364 13-08-2024

CS (COMM) 22-07-2024 8486057784 13-08-2024

CS (COMM) 07-10-2021 9818280772 13-08-2024

SH. AJAY PANDEY, DISTRICT 
JUDGE, COMMERCIAL COURT

CS 
(COMM)/12
42/2023

VINEET GUPTA
Vs
BHADDER SAIN 
GUPTA

Rajni 
Chauhan

advrajnicha
u@yahoo.c
om

CS 
(COMM)/46
0/2024

Abhishek Gupta Vs M/s 
Shubh Automotive 
Accessories Pvt Ltd

Brijesh 
Kumar 
Gupta

brijeshkgup
ta2016@g
mail.com

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

COURT 
ROOM 
310

CS 
(COMM)/74
2/2024 

RAM LAL RAM 
CHANDRA (INDIA) 
LTD. Vs SHEHBAAZ 
STREET WEAR

Anil 
Anand(P),

anilanand0
68@gmail.
com

COURT 
ROOM 
310

OMP (I) 
(COMM.)/6
83/2024 

IDFC FIRST BANK LTD 
Vs RAJA SAROJ

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
gmail.com

COURT 
ROOM 
310

CS 
(COMM)/35
5/2024 

M/s Snv Impex Vs M/s 
Mani Plastic Store

Dharmend
er Azad

dharmende
razad@yah
oo.com

COURT 
ROOM 
310

OMP (I) 
(COMM.)/75
5/2024 

IDFC FIRST BANK Vs 
ANIL PASWAN

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
gmail.com

COURT 
ROOM 
310

OMP (I) 
(COMM.)/75
4/2024 

IDFC FIRST BANK LTD 
Vs SHAKEEL QURESHI

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
gmail.com

COURT 
ROOM 
310

CS 
(COMM)/70
5/2023 

KRBL LIMITED Vs 
CHAMAN LAL SETIA 
EXPORTS LTD

S.K. Bansal legal@unit
edworld.co.
in

COURT 
ROOM 
310

CS 
(COMM)/79
1/2024 

M/s NITIN PLASTIC Vs 
M/s SHAKTI 
ENTERPRISES

Rohit 
Gour(P),

gaur958@g
mail.com

COURT 
ROOM 
310

CS 
(COMM)/39
88/2021 

ICICI BANK LTD Vs 
SANWAR MAL

Chetna 
Bhalla

punitbhalla
@gmail.co
m



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

11 Central

CS (COMM) 19-07-2024 9953413632 13-08-2024

CS (COMM) 08-04-2024 9811452022 17-08-2024

CS (COMM) 27-07-2024 9818712378 17-08-2024

02-08-2024 9999980081 20-08-2024

20-07-2024 9267919004 28-08-2024

CS (COMM) 09-08-2024 9810673660 29-08-2024

CS (COMM) 05-07-2024 9891939468 29-08-2024

CS (COMM) 07-03-2024 9717468652 29-08-2024

CS (COMM) 03-08-2024 8860313311 29-08-2024

12 Central 401 OMP (I) COMM 746/2024 26.07.2024 IDFC V/S NIRANJAN 98733347330 06.08.2024

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

COURT 
ROOM 
310

CS 
(COMM)/78
1/2024 

CHIRAG GUPTA Vs 
GANPATI 
ENTERPRISES

RITA 
SANGHAV
I(P),

adv.rita.sin
ghavi@gma
il.com

COURT 
ROOM 
310

OMP (I) 
(COMM.)/2
98/2024 

Dcb Bank Ltd Vs Shoyab 
Iqbal and Anr

ANISH 
BHOLA(P)
,

Anish_bhol
a17@yahoo
.com

COURT 
ROOM 
310

CS 
(COMM)/81
8/2024 

JATIN SHARMA Vs 
AMIT OBEROI

Muddassir 
Daiyyan(P)
,

muddassir.
daiyyan@g
mail.com

COURT 
ROOM 
310

OMP 
(COMM.)/7
0/2024 

RAJ KUMAR Vs M/s 
EQUITAS SMALL 
FINANCE BANK LTD.

Deepak 
Yadav(P),

DeepakYad
avAdvocate
@Gmail.co
m

COURT 
ROOM 
310

OMP 
(COMM.)/5
8/2024 

LOKESH YADAV Vs 
URGO CAPITAL 
LIMITED

Tarun 
Mehra(P),

itarunmehr
a@gmail.co
m

COURT 
ROOM 
310

CS 
(COMM)/87
1/2024 

M/s CAPITAL PLASTIC 
HOUSE Vs M/s 
HINDUSTON 
INDUSTRIES

KRISHAN
A KUMAR 
SINGH(P),

advkksingh
@gmail.co
m

COURT 
ROOM 
310

CS 
(COMM)/73
6/2024 

M/s PRAKASH 
LEATHER COMPANY 
Vs SHRI INDER ARORA

Jitender 
Singh 
Lamba(P),

lamba.jiten
draadvocat
e@gmail.co
m

COURT 
ROOM 
310

CS 
(COMM)/34
3/2024 

M/s Agrico Organics Vs 
M/s Pax Chem Limited 
And ors

Kunal 
Madan(P),

Kunalmada
n@kmalan
office.com

COURT 
ROOM 
310

CS 
(COMM)/84
3/2024 

PUNEET GOYAL Vs 
MOHAN TRADING CO 
AND ORS

Sunil 
Gupta

advsg@yah
oo.com

SH. RAVINDER BEDI, DISTRICT 
JUDGE, COMMERCIAL COURT

MAYANK 
MAHAJA
N

MAYANK_
MAHAJAN
05@YAHO
O.COM



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

12 Central

401 OMP (I) COMM 782/2024 31.07.2024 IDFC V/S IMTIYAZ 98733347330 08.08.2024

401 CS COMM 838/2024 02.08.2024 9891146454 07.08.2024

401 CS COMM 766/2024 15.07.2024 S S JAIN 9891043078 09.08.2024

401 OMP (I)COMM 640/2024 20.07.2024 98733347330 01.08.2024

401 OMP (I)COMM 641/2024 20.07.2024 98733347330 01.08.2024

401 OMP (I)COMM 642/2024 20.07.2024 98733347330 01.08.2024

401 OMP (I)COMM 777/2024 30.07.2024 9871040589 21.08.2024

401 OMP (I)COMM 776/2024 30.07.2024 9871040589 21.08.2024

13 Central NIL

14 West NIL

SH. RAVINDER BEDI, DISTRICT 
JUDGE, COMMERCIAL COURT

MAYANK 
MAHAJA
N

MAYANK_
MAHAJAN
05@YAHO
O.COM

SONIA PUNJABI V/S 
HARVINDER SINGH

MOHD. 
BABAR

MOHDBAB
ARADV@G
MAIL.COM

ANUBHAV JAIN V/S 
AMAN 

SSJ4949@
GMAIL.CO
M

IDFC FIRST BANK LTD 
V/S DEEN 
MOHAMMAD

MAYANK 
MAHAJA
N

MAYANK_
MAHAJAN
05@YAHO
O.COM

IDFC FIRST BANK LTD 
V/S MOHD. NAVED

MAYANK 
MAHAJA
N

MAYANK_
MAHAJAN
05@YAHO
O.COM

IDFC FIRST BANK LTD 
V/S MOHD. SULTAN

MAYANK 
MAHAJA
N

MAYANK_
MAHAJAN
05@YAHO
O.COM

AXIS BANK LTD V/S 
AARTI GUPTA

SUNITA 
SINGH

INDOLEXL
AW@GMA
IL.COM

AXIS BANK LTD V/S 
IRFAN

SUNITA 
SINGH

INDOLEXL
AW@GMA
IL.COM

SH. M.K NAGPAL, DISTRICT 
JUDGE, COMMERCIAL COURT

SH. ASHUTOSH KUMAR, DISTRICT 
JUDGE (COMMERCIAL COURT)



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

15 West CS COMM 511/2024 07.06.2024 9811231233 16.07.2024

CSCOMM 317/2024 09.04.2024 9650795147 31.07.2024

CS COMM 573/2024 09.07.2024 9899331166 26.07.2024

16 West CS 24-01-2024 9873245548 NA 28-06-2024

CS 17-07-2024 9818823289 NA 24-07-2024

14-03-2024 9560396555 NA 22-05-2024

04-06-2024 9891856886 NA 04-06-2024

17 West NIL

18 West NIL

19 West NIL

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

209
Extn Block

BABU LAL PATEL VS 
M/S SENATOR WOOD 
P LTD

MITHLES
H KR JHA

RAJIVVIG
ADVOCAT
E@GMAIL.
COM

PUNJAB NATIONAL 
BANK VS NISHA 
FOOTWEAR

VIKASH 
KUMAR 

LEXNEXU
SVKM2GM
AIL.COM

PUNJAB NATIONAL 
BANK VS KAMAL 
SHARMA 

SAURAV 
BHASIN

SAURAVB
HASIN@G
MAIL.COM

SH. DIG VIJAY SINGH, DISTRICT 
JUDGE (COMMERCIAL COURT)-03

203
Extn Block

CS (COMM) 
62/2024

CANARA BANK V/S 
M/S BHARDWAJ 
TRADERS

SUMIT 
VIRMANI

CS (COMM) 
607/2024

MANASH LIFESTYLE 
PVT. LTD. V/s SGM 
TRADING COMPANY

NAGESH
WAR 
KUMAR

CS (COMM) 
245/2024

CANARA BANK V/S 
M/S SAGAR BANGALI

ASHOK 
KAKKAR

CS (COMM) 
496/2024

UPGRID SOLUTION 
V/s HARVINDER 

ABHINDR
A 
MAHESH
WARI

SH. SANJAY JINDAL, DISTRICT 
JUDGE (COMMERCIAL COURT)

SH. AJAY GUPTA, DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. NARESH KUMAR MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

20 NEW DELHI NIL

21 NEW DELHI 25 CS (COMM.) 128 / 2023 10.05.2018 9996605966 03.08.2024

CS (COMM.) 129 / 2023 10.05.2018 9996605966 03.08.2024

CS (COMM.) 130 / 2023 10.05.2018 9996605966 03.08.2024

CS (COMM.) 23 / 2018 02.11.2018 03.08.2024

CS (COMM.) 488 /2024 05.06.2024 9996605966

OMP (COMM.) 138 / 2024 07.06.2024 9711190303 03.08.2024

CS (COMM.) 414 / 2024 10.05.2024 9871921015 12.08.2024

OMP (I) (COMM.) 228 / 2024 01.06.2024 9811169891 12.08.2024

OMP (COMM.) 42 / 2024 23.02.2024 9971357074 13.08.2024

SH. ANURAG SAIN, DISTRICT 
JUDGE (COMMERCIAL COURT)-01

SH. VIDYA PRAKASH, DISTRICT 
JUDGE (COMMERCIAL COURT)

L'OREAL
VS
ONENESS 
ENTERPRISES

SH. 
KAMAL 
NARESH

L'OREAL
VS
GRAPHICS TRADERS

SH. 
KAMAL 
NARESH

L'OREAL
VS
RELIABLE 
ENTERPRISES

SH. 
KAMAL 
NARESH

ANAND GOEL 
Vs
 RAJAN POLYPLAST 
PVT LTD AND OTHERS

MR. 
SUDARSH
AN 
KUMAR 
BANSAL

NOT 
PROVIDED

GOLDMADAL 
ELECTRICALS PVT. 
LTD. 
Vs
 SULTAN SINGH

SH. 
KAMAL 
NARESH

08.08.202
4

M/s GDN 
ENTERPRISES 
PVT.LTD. 
Vs
 Ms LINK TELECOM 
PVT. LTD.

SH. 
PARVEZ 
ALAM 
KHAN

CARPET COUTURE 
THROUGH RASHI 
BAJAJ
 Vs
 AAMBY VALLEY 
LIMITED

MR. AVSI 
MALIK

HERO FINCORP LTD. 
VS
P. S. CONSTRUCTION

MR. 
MAYANK 
MAHAJA
N

K C PALANISAMY 
Vs
 ALL INDIA DRAVIDA 
MUNNETR 
KAZHAGAM

SH. O. N. 
SHARMA



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

21 NEW DELHI 25

CS (COMM.) 167 / 2024 22.02.2024 9971133684 13.08.2024

CS (COMM.) 70 / 2024 20.01.2024 9910599511 27.08.2024

OMP (I) (COMM.) 70 / 2024 15.03.2024 9811740125 27.08.2024

OMP (I) (COMM.) 70 / 2024 15.03.2024 9811740125 27.08.2024

CS (COMM.) 389 / 2024 01.05.2024 9990042642 27.08.2024

22 NEW DELHI 24 Suit for recovery 45442 9990527463 45532

45414 9999054886 45532

45493 9873347330 45505

23 SOUTH NIL

24 SOUTH Commercial 01.08.2024 9999148514 01.08.2024

SH. VIDYA PRAKASH, DISTRICT 
JUDGE (COMMERCIAL COURT)

WOLTERS KLUWER 
(INDIA) PVT LTD
 Vs
 M/s BOOK SOURCE

SUSHANT 
SINGHAL

BANK OF INDIA 
Vs
 SATYENDRA PAL 
SINGH

MS. 
POONAM

KOTAK MAHINDRA 
PVT LTD 
Vs
 BHARAT AGGARWAL

MR. 
GAMBHIR 
SINGH 
CHAUHA
N

KOTAK MAHINDRA 
PVT LTD 
Vs
 BHARAT AGGARWAL

MR. 
GAMBHIR 
SINGH 
CHAUHA
N

CANARA BANK
 Vs
 THAMIZHANBAN K

ABDUS 
SAMAD

SH. VINEETA GOYAL, DISTRICT 
JUDGE (COMMERCIAL COURT)-03 

CS(COMM)/
468/24

KHAIRA TOURISTS 
TAXI SERVICES VS 
TOYOTA FINANCIAL 
SERVICES PVT. LTD.

DINESH 
KUMAR

Suit for permanent 
injunction

CS(COMM)/
392/24

CONDOR FOOTWEAR 
INDIA LTD. VS META 
PLATFORM INC

PUNEET 
AHUJA

Petition u/s 9 of 
Arbitration & 
Conciliation Act

OMP (I) 
COMM/230
/2024

 HERO FINCORP LTD  
VS VAISHNAVI 
ENGINEERING

MAYANK 
MAHAJA
N

MS. SAVITA RAO, DISTRICT 
JUDGE(COMMERCIAL COURT)

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 
Block-I

CS 
(COMM)/36
4/2024

Jai Maa Enterprise Vs 
Sai Print And Pack

PARAS 
CHAWLA

PARAS.CH
AWLA34@
GMAIL.CO
M



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

24 SOUTH

Commercial 02.05.2023 9999467283 02.08.2024

Commercial 04.02.2020 9990090052 03.08.2024

Commercial 05.08.2024 9999148514 05.08.2024

Commercial 06.03.2024 9911665826 05.08.2024

Commercial 09.04.2024 9810729192 09.08.2024

Commercial 13.08.2024 9810566116 13.08.2024

Commercial 13.08.2024 9810566116 13.08.2024

Commercial 13.08.2024 9810566116 13.08.2024

Commercial 13.08.2024 9810566116 13.08.2024

Commercial 13.08.2024 9810566116 13.08.2024

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 
Block-I

Execution 
(Comm.)/16
8/2023

HT MEDIA LTD Vs 
MUKUL VASHISHT 
PROPRIETOR R R 
SOLUTION

MADHUR 
DHINGRA

MADHUR
@AMASSO
CIATES.CO
.IN

6, New 
Court 
Block-I

OMP 
(COMM.)/7/
2020

M/S.CHOPRA LAND 
DEVELOPERS PVT. 
LTD. Vs JATINDER 
NATH

NINAD 
DOGRA

NINAD.DO
GRA@GM
AIL.COM

6, New 
Court 
Block-I

CS 
(COMM)/37
1/2024

Akriti Trading Company 
Vs Wellness Qed Private 
Limited

PARAS 
CHAWLA

PARAS.CH
AWLA34@
GMAIL.CO
M

6, New 
Court 
Block-I

CS 
(COMM)/11
6/2024

Cyber Media Research 
And Services Limited Vs 
Exemplar Academy Of 
Beauty Private Limited

LALIT KR 
MAHESH
WARI

MMLEGAL
55@GMAI
L.COM

6, New 
Court 
Block-I

Execution 
(Comm.)/36
/2024

M/s Ravi Print Pack 
Private Limited Vs 
CRAFTSMITH PVT LTD

VAIBHAV 
JAIN

VAIBHAV9
86@GMAI
L.COM

6, New 
Court 
Block-I

CS 
(COMM)/39
4/2024

RINKI TANWAR 
THROUGH POA Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

VIKAS 
SHARMA

ADVOCAT
EVIKASSH
ARMA1@G
MAIL.COM

6, New 
Court 
Block-I

CS 
(COMM)/38
8/2024

SATBIR TANWAR Vs 
MUNICIPAL 
CRPORATION OF 
DELHI

VIKAS 
SHARMA

ADVOCAT
EVIKASSH
ARMA1@G
MAIL.COM

6, New 
Court 
Block-I

CS 
DJ/3963/20
24

SATBIR TANWAR Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

VIKAS 
SHARMA

ADVOCAT
EVIKASSH
ARMA1@G
MAIL.COM

6, New 
Court 
Block-I

CS 
(COMM)/39
2/2024

RAMKESH Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

VIKAS 
SHARMA

ADVOCAT
EVIKASSH
ARMA1@G
MAIL.COM

6, New 
Court 
Block-I

CS 
(COMM)/39
0/2024

RINKI TANWER 
THROUGH POA Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

VIKAS 
SHARMA

ADVOCAT
EVIKASSH
ARMA1@G
MAIL.COM



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

24 SOUTH

Commercial 13.08.2024 9810566116 13.08.2024

Commercial 13.08.2024 26843455 13.08.2024

Commercial 05.07.2024 9891194404 22.08.2024

Commercial 20.11.2023 9891194404 22.08.2024

Commercial 30.08.2024 8586834657 30.08.2024

Commercial 04.02.2020 9990090052 31.08.2024

25 SH. SANDEEP YADAV South Commercial 29-07-2024 9958726491 07.08.2024

Commercial 29-07-2024 9958726491 07.08.2024

Commercial 29-07-2024 9958726491 07.08.2024

Commercial 29-07-2024 9958726491 07.08.2024

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 
Block-I

CS 
(COMM)/38
9/2024

GAUTAM TANWAR Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

VIKAS 
SHARMA

ADVOCAT
EVIKASSH
ARMA1@G
MAIL.COM

6, New 
Court 
Block-I

CS 
(COMM)/39
1/2024

DEEPAK KUMAR 
KHEMKA Vs YOGESH 
KUMAR JAISWAL

S.K.BANS
AL

UNITEDM
ARK@UNI
TEDANDU
NITED 
.COM

6, New 
Court 
Block-I

Execution 
(Comm.)/57
/2024

Ishita Construction Vs 
Raheja Developers Ltd

RAKESH 
KUMAR

RKSHARM
A54@GMA
IL.COM

6, New 
Court 
Block-I

Execution 
(Comm.)/31
1/2023

ISHITA 
CONSTRUCTION Vs 
RAHEJA DEVELOPERS 
LTD

RAKESH 
KUMAR

RKSHARM
A54@GMA
IL.COM

6, New 
Court 
Block-I

CS 
(COMM)/42
3/2024

ONKAR INVESTMENTS 
PVT LTD THROUGH 
ITS DIRECTOR SHRI 
JAGANNATH ARORA 
Vs SHEETU GUPTA 
SOLE PROPRIETOR OF 
M/S AAR GEE 
ENTERPRISES AND 
ORS

RISHABH 
GUPTA

RISHABG
UPTA.LAW
YERS@GM
AIL.COM

6, New 
Court 
Block-I

OMP 
(COMM.)/7/
2020

M/S.CHOPRA LAND 
DEVELOPERS PVT. 
LTD. Vs JATINDER 
NATH

NINAD 
DOGRA

NINAD.DO
GRA@GM
AIL.COM

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
80/2024

Cnh Industrial Capital 
India Pvt Ltd Vs Vishal 
Singh

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
81/2024

Cnh Industrial Capital 
India Pvt Ltd Vs 
Jaswinder Singh

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
82/2024

Cnh Industrial Capital 
India Pvt Ltd Vs Ladhu 
Ram

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
83/2024

Cnh Industrial Capital 
India Pvt Ltd Vs 
Parminder Singh

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

25 SH. SANDEEP YADAV South

Commercial 29-07-2024 9958726491 07.08.2024

Commercial 14-05-2024 9818823289 07.08.2024

Commercial 01-08-2024 9958726491 08.08.2024

Commercial 26-07-2024 9990139169 08.08.2024

Commercial 03-07-2024 8376049807 09.08.2024

Commercial 03-07-2024 8376049807 09.08.2024

Commercial 02-07-2024 9958726491 12.08.2024

Commercial 25-07-2024 9643646534 12.08.2024

Commercial 25-07-2024 9643646534 12.08.2024

Commercial 25-07-2024 9643646534 12.08.2024

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
84/2024

Cnh Industrial Capital 
India Pvt Ltd Vs Guru 
Stone Crusher

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

17, New 
Court 
Block-I

CS 
(COMM)/23
9/2024

Manash Lifestyle Private 
Limited Vs 4her 
Collection

NAGESH
WAR 
KUMHAR(
P),

info@deya
ndkumhar.
com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/14
35/2024

Kotak Mahindra Prime 
Limited Vs Vikram 
Singh

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

17, New 
Court 
Block-I

OMP 
(COMM)/22
/2024

Govt Of Nct Of Delhi Vs 
M/s Sham Lal Gutpa 
And Sons

Yogesh 
Saini

sainisadvoc
ates@gmail
.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/10
36/2024

Toyota Financial 
Services India Limited 
Vs Raman Chhoda

DINESH  
JAIN(P),

advocateas
hok.1@gma
il.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/10
37/2024

Toyota Financial 
Services India Limited 
Vs Manish Nagpal

DINESH  
JAIN(P),

advocateas
hok.1@gma
il.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/10
18/2024

Toyota Finance Service 
India Ltd Vs Tushar 
Jaiwant Fatak

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
34/2024

Idfc First Bank Vs Vir 
Singh 913

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
35/2024

Idfc First Bank Vs Lalit 
Kumar 963

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
36/2024

Idfc First Bank Vs 
Diwakr Jha 508

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

25 SH. SANDEEP YADAV South

Commercial 25-07-2024 9643646534 12.08.2024

Commercial 01-08-2024 9643646534 12.08.2024

Commercial 01-08-2024 9643646534 12.08.2024

Commercial 01-08-2024 9643646534 12.08.2024

Commercial 01-08-2024 9643646534 12.08.2024

Commercial 05-08-2024 9643646534 12.08.2024

Commercial 05-08-2024 9643646534 12.08.2024

Commercial 01-08-2024 9958726491 12.08.2024

Commercial 01-08-2024 9958726491 12.08.2024

Commercial 09-08-2024 9643646534 13.08.2024

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
37/2024

Idfc First Bank Vs Mohd 
Rashid 474

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/14
28/2024

Axis Bank Ltd Vs 
Sanjeev Yadav 1519

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/14
29/2024

Axis Bank Ltd Vs Sahil 
Nagar 3257

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/14
30/2024

Axis Bank Ltd Vs 
Neelam Grover 4539

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/14
31/2024

Axis Bank Ltd Vs 
Pradeep Kumar

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/14
62/2024

Axis Bank Ltd Vs 
ANJALI 1030

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/14
63/2024

Axis Bank Ltd Vs 
BHAWNA KWATRA 785

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/14
34/2024

Cnh Industrial Capital 
India Pvt Ltd Vs 
Harpreet Singh

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/14
37/2024

Cnh Industrial Capital 
India Pvt Ltd Vs 
Surender Singh

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/15
15/2024

Idfc First Bank Ltd Vs 
DINESH SHOKEEN

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

25 SH. SANDEEP YADAV South

Commercial 09-08-2024 9643646534 13.08.2024

Commercial 09-08-2024 9643646534 13.08.2024

Commercial 09-08-2024 9643646534 13.08.2024

Commercial 07-08-2024 9810618195 14.08.2024

Commercial 06-07-2024 9990969164 20.08.2024

Commercial 04-04-2024 26920500 20.08.2024

Commercial 11-07-2024 8285002852 22.08.2024

Commercial 11-07-2024 8285002852 22.08.2024

Commercial 08-07-2024 8285002852 22.08.2024

Commercial 08-07-2024 8285002852 22.08.2024

17, New 
Court 
Block-I

OMP (I) 
(COMM)/15
16/2024

Idfc First Bank Ltd Vs 
AJAY HASIJA 7004

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/15
17/2024

Idfc First Bank Ltd Vs 
CHANDAN KUMAR 
OJHA 7691

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/15
18/2024

Idfc First Bank Ltd Vs 
MOHAN JAISWAL 8703

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

CS 
(COMM)/37
5/2024

Union Bank of India Vs 
Vinita Singhal

Arvind 
Sinha(P),

arvindsinh
a1@gmail.c
om

17, New 
Court 
Block-I

CS 
(COMM)/31
3/2024

Aman Travels Ltd Vs 
Milestone Tours And 
Travels

Vikrant 
Hudda(P),

hoodamuke
shadv@gm
ail.com

17, New 
Court 
Block-I

CS 
(COMM)/15
9/2024

Millennium Copthorne 
International Limited Vs 
Aftab Nasir Chakra

Abhineet 
Kalia(P),

j.abhay@A
MSShardul
.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/11
29/2024

Idfc First Bank Ltd Vs 
Khalda  Gaffar

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

17, New 
Court 
Block-I

OMP (I) 
(COMM)/11
34/2024

Idfc First Bank Ltd Vs 
Manoj  Om

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

17, New 
Court 
Block-I

OMP (I) 
(COMM)/10
76/2024

Idfc First Bank Ltd Vs 
Rakesh  Shanker

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

17, New 
Court 
Block-I

OMP (I) 
(COMM)/10
77/2024

Idfc First Bank Ltd Vs 
Mauvin  Malik

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

25 SH. SANDEEP YADAV South

Commercial 11-07-2024 8285002852 23.08.2024

Commercial 11-07-2024 8285002852 23.08.2024

Commercial 11-07-2024 8285002852 23.08.2024

Commercial 22-07-2024 8376049807 23.08.2024

Commercial 25-07-2024 9958726491 23.08.2024

Commercial 25-07-2024 9958726491 23.08.2024

Commercial 29-07-2024 9958726491 23.08.2024

Commercial 13-08-2024 9643646534 23.08.2024

Commercial 13-08-2024 9643646534 23.08.2024

Commercial 13-08-2024 9643646534 23.08.2024

17, New 
Court 
Block-I

OMP (I) 
(COMM)/11
28/2024

Idfc First Bank Ltd Vs 
Choudhary Piyush Singh 
Nain

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

17, New 
Court 
Block-I

OMP (I) 
(COMM)/11
30/2024

Idfc First Bank Ltd Vs 
Amar  Singh

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

17, New 
Court 
Block-I

OMP (I) 
(COMM)/11
31/2024

Idfc First Bank Ltd Vs 
Ankit Singh Chauhan

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

17, New 
Court 
Block-I

OMP (I) 
(COMM)/12
77/2024

Toyota Financial 
Services India Limited 
Vs Arun Kumar Singh

DINESH  
JAIN(P),

advocateas
hok.1@gma
il.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
32/2024

Kotak Mahindra Prime 
Limited Vs Ranisha B

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
33/2024

Kotak Mahindra Prime 
Limited Vs Rashid A

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
85/2024

Cnh Industrial Capital 
India Pvt Ltd Vs 
Kurakula Pavithra

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/15
59/2024

Idfc First Bank Ltd Vs 
GIRISH CHAND 5125

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/15
65/2024

Idfc First Bank Vs 
NARVINDER SHARMA

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/15
66/2024

Idfc First Bank Ltd Vs 
HARANDAR SINGH 
MALIK

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

25 SH. SANDEEP YADAV South

Commercial 13-08-2024 9643646534 23.08.2024

Commercial 13-08-2024 9643646534 23.08.2024

Commercial 14-08-2024 9958726491 23.08.2024

Commercial 05-08-2024 8285002852 24.08.2024

Commercial 05-08-2024 8285002852 24.08.2024

Commercial 05-08-2024 8285002852 24.08.2024

Commercial 24-07-2024 8376049807 27.08.2024

Commercial 24-07-2024 8376049807 27.08.2024

Commercial 24-07-2024 8376049807 27.08.2024

Commercial 24-07-2024 8376049807 27.08.2024

17, New 
Court 
Block-I

OMP (I) 
(COMM)/15
72/2024

Idfc First Bank Ltd Vs 
ARJUN SINGH

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/15
80/2024

Idfc First Bank Vs 
MANISH KUMAR 
PANDEY

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/16
11/2024

TOYOTA FINANCIAL 
SERVICES INDIA LTD 
Vs MEHUL J 
PRAJAPATI

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/14
64/2024

AXIS BANK LTD Vs 
KAMLA

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

17, New 
Court 
Block-I

OMP (I) 
(COMM)/14
65/2024

AXIS BANK LTD Vs 
SUNIL  VERMA

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

17, New 
Court 
Block-I

OMP (I) 
(COMM)/14
66/2024

AXIS BANK LTD Vs 
TASLIM

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
02/2024

Toyota Financial 
Services India Limited 
Vs Vineet Saini

DINESH  
JAIN(P),

advocateas
hok.1@gma
il.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
03/2024

Toyota Financial 
Services India Limited 
Vs Sadik R 9802

DINESH  
JAIN(P),

advocateas
hok.1@gma
il.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
04/2024

Toyota Financial 
Services India Limited 
Vs Deepak Kumar 9426

DINESH  
JAIN(P),

advocateas
hok.1@gma
il.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
05/2024

Toyota Financial 
Services India Limited 
Vs Mahesh Kumar 
Litoriya

DINESH  
JAIN(P),

advocateas
hok.1@gma
il.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

25 SH. SANDEEP YADAV South

Commercial 24-07-2024 8376049807 27.08.2024

Commercial 07-08-2024 9311022104 27.08.2024

Commercial 24-07-2024 9958726491 29.08.2024

Commercial 16-08-2024 9643646534 29.08.2024

Commercial 16-08-2024 9643646534 29.08.2024

Commercial 16-08-2024 9643646534 29.08.2024

Commercial 16-08-2024 9643646534 29.08.2024

Commercial 16-08-2024 9643646534 29.08.2024

Commercial 16-08-2024 9643646534 29.08.2024

Commercial 23-08-2024 9643646534 30.08.2024

17, New 
Court 
Block-I

OMP (I) 
(COMM)/13
06/2024

Toyota Financial 
Services India Limited 
Vs Satish Yadav

DINESH  
JAIN(P),

advocateas
hok.1@gma
il.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/14
75/2024

Kotak Mahindra Bank 
Ltd Vs Dny Supply 
Chain Solutions Pvt Ltd

RAJEEV 
KUMAR 
RANJAN(
P),

ranjan.and.
company@
gmail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/12
95/2024

Toyota Financial 
Services India Ltd Vs 
Supriya Suhas Gaonkar

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/16
20/2024

Idfc First Bank Ltd Vs 
BUDRAM  NAND 7039

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/16
21/2024

Idfc First Bank Ltd Vs 
MONU YADAV 0309

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/16
22/2024

Idfc First Bank Ltd Vs 
AMOD  KUMAR 6639

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/16
23/2024

Idfc First Bank Ltd Vs 
NAJIR  ALI 6890

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/16
24/2024

Idfc First Bank Ltd Vs 
GHANSHYAM 
SHARMA 9192

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/16
25/2024

Idfc First Bank Ltd Vs 
SUMEET KUMAR 
YADAV 8262

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

17, New 
Court 
Block-I

OMP (I) 
(COMM)/17
31/2024

Kotak Mahindra Prime 
Ltd Vs VISHAL 
SHARMA 6751

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

25 SH. SANDEEP YADAV South

Commercial 23-08-2024 9643646534 30.08.2024

26 South Commercial 04-07-2024 Not available 10.07.2024

27 South NIL

28 SH. LAL SINGH, DISTRICT JUDGE NIL

29 14 Commercial Suit 7/18/24 N/A N/A 8/2/24

CS/COMM/2894/247/20/24 N/A N/A 8/9/24

4/9/24 N/A N/A 8/9/24

7/30/24 N/A N/A 8/23/24

7/31/24 N/A N/A 8/23/24

8/3/24 N/A N/A 8/27/24

17, New 
Court 
Block-I

OMP (I) 
(COMM)/17
33/2024

Kotak Mahindra Prime 
Ltd Vs GOURAV 
GOURAV

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

ARB 
A(COMM)/2
/2024

Bela Mathur Vs Tantra 
Designs Pvt Ltd

Shaini 
Bhardwaj(
P),

Not 
available 

SH. LOKESH KUMAR SHARMA, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

MS. NEELAM SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

CS/COMM/
2890/24

BENTLY SYSTEMS VS. 
ATOMGEO

ANKUR 
KATYAL

M/S PREMIER INFRA 
VS. OCEAN CONST.

SUMIT 
KUMAR

CS/COMM/
273/24

STAR COATING VS. 
M/S NEPTUNE

MANOJ 
KUMAR 
BHAGAT

CS/COMM/
2932/24

BENTLY SYSTEMS VS. 
WATMOV 
ENGINEERING

ANKUR 
KATYAL

CS/COMM/
2933/24

ACE ENGERY VS. 
PRABHA

TRIBHUV
AN

CS/COMM/
2952/24

CANARA BANK VS. 
ADARSH PAL SINH

KUMAR 
VISHWAJ
EET



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

30 SH. AJAY KUMAR JAIN NILSOUTH-
EAST



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

31 MS. ANU GROVER BALIGA 21 Execution Petition 03-08-2024 9654737306 ----

Commercial Suit 03-08-2024 9810016199 ----

Commercial Suit 05-08-2024 800784740 ----

Commercial Suit 07-08-2024 8896932838 ----

Arbitration 07-08-2024 9711666059 ----

Commercial Suit 07-08-2024 9650682928 ----

Commercial Suit 09-08-2024 9810199352 ----

Commercial Suit 14-08-2024 9811255673 ----

Commercial Suit 14-08-2024 9999346557 ----

Commercial Suit 14-08-2024 9899617989 ----

SOUTH-
EAST

EXECUTIO
N 
(COMM)/19
1/2024

Homeshree Housing 
Finance Limited Vs Arif 
Malik and anr

Nidhi 
Saini(P),

nidhisaini0
103@gmail
.com

CS 
(COMM)/29
50/2024

Mujeeb Khalique Vs M/s 
Nice Frame Private 
Limited

FEROZE 
AHMAD(P
),

FEROZEH
MD@GMA
IL.COM

CS 
(COMM)/29
60/2024

State Bank Of India Vs 
Ms Anita

Dharmend
ra 
Singh(P),

NOT 
MENTION
ED

CS 
(COMM)/29
68/2024

State Bank of India Vs 
Arvind Kumar

Suchita 
Dixit(P),

AGNIHOT
RISUCHIT
A@GMAIL.
COM

OMP 
(COMM)/67
/2024

M/s TAK 
TECHNOLOGIES PVT 
LTD Vs M/S DIGIFY 
ENGINEERING PVT 
LTD

Abhijeet 
Swaroop(P
),

ABHIJEET.
SWAROOP
@THEGUI
LD.CO.IN

CS 
(COMM)/29
69/2024

GANT AB AND ANR Vs 
ASHOK KUMAR AND 
ORS

Shravan 
Bansal(P),

UNITEDM
ARK@UNI
TEDANDU
NITED.CO
M

CS 
(COMM)/35
85/2024

Bonetti SRL Vs M/S R S 
ENTERPRISES AND 
ANR

md 
zunaid(P),

OFFICETP
SKANG@G
MAIL.COM

CS 
(COMM)/35
96/2024

State Bank Of India Vs 
M/S K D Sales 
Corporation

Ranjay 
Kumar 
Sinha(P),

LEGALOC
RATES@G
MAIL.COM

CS 
(COMM)/35
95/2024

Ms Nishi Mehra Vs M/s 
Wtc Noida Development 
Company Private 
Limited

Nipun 
Katyal(P),

ADB.NIPU
NKATYAL
@GMAIL.C
OM

CS 
(COMM)/35
94/2024

Indospirit Beverages Pvt 
Ltd Vs M/S Ten to Ten 
Departmental store and 
Anr

Girish 
Bhardwaj(
P),

ANAND.JH
A@ASJLE
GAL.IN



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

31 MS. ANU GROVER BALIGA 21

Commercial Suit 14-08-2024 7007302958 ----

Commercial Suit 16-08-2024 9560205151 ----

Commercial Suit 20-08-2024 9560205151 ----

Execution Petition 21-08-2024 991087937 ----

Commercial Suit 21-08-2024 9873377373 ----

Execution Petition 23-08-2024 9711747766 ----

Commercial Suit 23-08-2024 8896932838 ----

Commercial Suit 23-08-2024 9811143754 ----

Commercial Suit 23-08-2024 9719610497 ----

27-08-2024 9853058300 ----

SOUTH-
EAST

CS 
(COMM)/35
93/2024

Sushil Kumar Vs Mr 
Bittoo Sondhi

Ajay 
Kumar 
Yadav(P),

AJAYYAD
UVANSHI1
2@GMAIL.
COM

CS 
(COMM)/36
01/2024

Tanpreet Singh Kohli Vs 
Rajeev Ranjan Shukla

Pranav 
Proothi(P),

MAIL@UT
KASSOCIA
TES.COM

CS 
(COMM)/36
09/2024

Tanpreet Singh Kohli Vs 
Saket Infradevelopers 
Private Limited

Pranav 
Proothi(P),

MAIL@UT
KASSOCIA
TES.COM

EXECUTIO
N 
(COMM)/21
5/2024

JAIVEER SINGH Vs 
M/S JHS 
SVENDGAARD 
LABORATORIES

JITESH 
VIKRAM 
SRIVASTA
VA(P),

NOT 
MENTION
ED

CS 
(COMM)/36
14/2024

DHARAM PAL Vs ICICI 
LOMBARD GENERAL 
INSURANCE 
COMPANY LTD

Vipin  
Chaudhary
(P),

VIPINCHA
UDHARY2
8@GMAIL.
COM

EXECUTIO
N 
(COMM)/21
9/2024

DES RAJ SETHI Vs 
VIKAS AND ORS

KAMAL 
SETHI(P),

ADVOCAT
EKAMALS
ETHI@GM
AIL.COM

CS 
(COMM)/36
24/2024

State Bank of India Vs 
Lance Naik Krishna 
Nand Sinmgh @ 
Krishnanand Singh

Suchita 
Dixit(P),

AGNIHOT
RISUCHIT
A@GMAIL.
COM

CS 
(COMM)/36
25/2024

RAVINDER SIWACH Vs 
HARDIK KAUL

MANIT 
MOORJA
NI(P),

MOORJAN
ICHAMBE
RS@GMAI
L.COM

CS 
(COMM)/36
26/2024

M/s VGAMAA 
SERVICES PRIVATE 
LIMITED Vs SRS LIVE 
TECHNOLOGIES 
PRIVATE LIMITED

Upendra 
Kumar 
Nagar(P),

UPENDRA
NAGAR.92
@GMAIL.C
OM

Miscellaneous 
Application

Misc 
DJ/662/202
4

M/S Alankar Sales 
Corporation Vs M/S 
Valeda Herbal Private 
Limited

Vivek 
Jaiswal(P),

info@eloqu
encelegal.c
om, 



Court District Case Type Case No. AdvocateSr.
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Court 
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Advocate 
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Advocate 
email ID

Date of 
Electronic 
Service of 
Process

32 SH. BHUPESH KUMAR NIL

33 NIL

34

30

CS (COMM.)

2866/2024 06.07.2024

9891116809 07.08.2024

OMP (COMM.)

29/2024 14.02.2024

9891114322 22.08.2024

CS (COMM.)

2504/2024 02.07.2024

9354808102 21.08.2024

CS (COMM.)

2914/2024 25.07.2024

9811081980 12.08.2024

CS (COMM.)

2939/2024

31.07.2024 8860211682 21.08.2024

CS (COMM.)

261/2024 06.04.2024

9312982075 28.08.2024

CS (COMM.) 2469/2024 03.06.2024 9999996682 31.08.2024

CS (COMM.) 2503/2024 02.07.2024 9811383669 22.08.2024

SOUTH-
EAST

MS. NEERA BHARIHOKE, DISTRICT 
JUDGE(COMMERCIAL COURT)

SOUTH-
EAST

Ms. Nirja Bhatia, DJ, Digital-07, SOUTH 
EAST DISTRICT, 

SOUTH-
EAST

Tarun Gupta Vs 
Challenger Computers

Ms. 
Saransh 

Jain 

jainsaransh
19@gmail.c
om

Shiv Kumar Sharma Vs 
Smt Kalawati Chanana

Ms Dipika 
Jain 

adv.jaindip
ika@gmail.
com

Excel Dychem Pvt Ltd Vs 
SK Dyeing and Fishing 

Mills Pvt Ltd 
Sh. Vishal 
Saxema 

advvishalsa
xena@gmai
l.com

Jaju Pharmaceuticals Vs 
M P Products 

Hardik 
Gogia

mail@wrbi
ndia.com

M/S Balaji Enterprises 
Vs M/S KUS Plast India

Sh. 
Utkarsh 
Gupta 

uttkarshleg
al96@gmai
l.com

M/S Vyom Ganga 
Engineers Vs M/S 
Redecon Pvt Ltd 

Sh A K 
Pandey

avsgjurists
@gmail.co
m

Jainemo Pvt Ltd Vs 
Crackle Telegram 

Channel

Sh. Rupin 
Dhal 

info@bahla
ndbajaj.co
m

Vinod Aggarwal Vs GTL 
Infrastructure Ltd

Ms. Neena 
Malhotra 

advneenam
alhotra@g
mail.com
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Court 
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34

30

CS (COMM.)

2884/2024 18.07.2024

9990042642 27.08.2024

CS (COMM.)

354/2024

10.05.2024 9999678571 16.08.2024

CS (COMM.) 213/2024 22.03.2024 9650046568 29.08.2024

CS (COMM.) 2906/2024 24.07.2024 9990577700 22.08.2024

CS (COMM.) 2440/2024 27.05.2024 99173618888 23.08.2024

CS (COMM.) 2845/2024 04.07.2024 8505853818 29.08.2024

CS (COMM.) 184/2024 16.03.2024 SS Wani 8750618722 02.09.2024

CS (COMM.) 2949/2024 03.08.2024 8750618722 29.08.2024

CS (COMM.) 395/2024 21.05.2024 9990042642 30.08.2024

CS (COMM.) 2450/2024 29.05.2024 9990042642 30.08.2024

Ms. Nirja Bhatia, DJ, Digital-07, SOUTH 
EAST DISTRICT, 

SOUTH-
EAST

Bank of Baroda Vs Bhola 
Nath Soni 

Sh. 
Anshuman 
Srivastava

ianshuman
adv@gmail.
com

M/S Samara India Pvt 
Ltd Vs western Motors 

Sh Amresh 
Singh

amareshsin
ghadvocate
@gmail.co
m

M/S Krishna Exports vs 
Maxicon Containers 

Sh Akhil 
Krishan 
Maggu 

magguakhil
@ymail.co
m

State Bank of India Vs 
Mrs Rajo 

Krishan 
Kumar

krishanku
mar@gmail
.com

Ashoka Technical 
Consultant Engineers Vs 

M/S Agson Global Pvt 
Ltd 

Sh Jarthak 
Katyal

advsarthak
katyal@gm
ail.com

To The New Private Ltd 
Vs Sarvaloka Service on 

call Pvt Ltd 

Anandita 
Singh 

ilc@infinity
lawchambe
rs.com

Deepshikha Properties 
Ltd Vs ABS Consultant 

Company 

sswaniasso
ciates@gm
ail.com

Bhushan Dealmark Pvt 
Ltd Vs Vishal Hooda 

Sh 
Himanshu 

Garg 

sswaniasso
ciates@gm
ail.com

Bank of Baroda Vs Ritu 
Sh. 

Anshuman 
Srivastava

sri.anshu83
@gmail.co
m

Bank of Baroda Vs 
Shyam Narayan Shah 

Sh. 
Anshuman 
Srivastava

sri.anshu83
@gmail.co
m



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
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Petitioner Name VS 
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Advocate 
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Number

Advocate 
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34

30 CS (COMM.) 295/2024 20.04.2024 9810675719 24.08.2024

CS (COMM.) 2469/2024 03.06.2024 9999996682 31.08.2024

CS (COMM.) 2889/2024 20.07.2024 9810897157 27.08.2024

CS (COMM.) 2869/2024 11.07.2024 9811951070 28.08.2024

OMP(I) (COMM.) 38/2024 14.08.2024 9717028845 20.08.2024

OMP(I) (COMM.) 39/2024 14.08.2024 9717028845 20.08.2024

OMP(I) (COMM.) 40/2024 14.08.2024 9717028845 20.08.2024

OMP(I) (COMM.) 41/2024 14.08.2024 9717028845 20.08.2024

OMP(I) (COMM.) 42/2024 14.08.2024 9717028845 20.08.2024

OMP (COMM.)

69/2024

14.08.2024 9999779978 27.08.2024

Ms. Nirja Bhatia, DJ, Digital-07, SOUTH 
EAST DISTRICT, 

SOUTH-
EAST

B K Traders Vs The New 
India Assurance Co Ltd 

Sh. Manoj 
Kumar 

advocatesin
dia@yahoo.
co.in

Jainemo Pvt Ltd Vs 
Crackle Telegram 

Channel

Sh Rupin 
Dahl

info@bahla
ndbajaj.co
m

M/S Veira Electronics 
Pvt Ltd Vs M/S Vishal 

Mega Mart Pvt Ltd

Sh Sudhir 
K Saneja 

sanejask@r
ediffmail.co
m

Naresh Kumar Vs Kewal 
Singh 

Sh. Sudhir 
Naagar 

sudhir@na
agar.com

IDFC First Bank Ltd Vs 
Ankit Varshey 

Sh Sanjeev 
Pathak 

litigation@
srcslegal.co
m

IDFC First Bank Ltd Vs 
Mithelesh Kumar Yadav

Sh Sanjeev 
Pathak 

litigation@
srcslegal.co
m

IDFC First Bank Ltd Vs 
Anmol Verma   

Sh Sanjeev 
Pathak 

litigation@
srcslegal.co
m

IDFC First Bank Ltd Vs 
Ravi Ram 

Sh Sanjeev 
Pathak 

litigation@
srcslegal.co
m

IDFC First Bank Ltd Vs 
Rajiv Kumar  

Sh Sanjeev 
Pathak 

litigation@
srcslegal.co
m

Deepak Kumar Jain Vs 
M/S 
Telecommunications 
Consultant India ltd & 
Anr 

Sh D K 
Devesh 

advdkdeves
h@gmail.co
m



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
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Petitioner Name VS 
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Advocate 
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Number

Advocate 
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Date of 
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Service of 
Process

34

30

OMP(I) (COMM.)

44/2024

14.08.2024 9971177170 29.08.2024

OMP(I) (COMM.) 43/2024 14.08.2024 9818038911 28.08.2024

CS (COMM.) 147/2024 02.03.2024 9899596050 27.08.2024

CS (COMM.) 3616/2024 21.08.2024 9810036122 02.09.2024

CS (COMM.) 3615/2024 21.08.2024 8447770315 02.09.2024

CS (COMM.) 2470/2024 03.06.2024 9560482725 12.09.2024

CS (COMM.) 2841/2024 04.07.2024 9810195013 06.09.2024

CS (COMM.) 2869/2024 11.07.2024 9811951070 28.08.2024

CS (COMM.) 2915/2024 25.07.2024 8178984905 24.08.2024

35 NIL

Ms. Nirja Bhatia, DJ, Digital-07, SOUTH 
EAST DISTRICT, 

SOUTH-
EAST

Indusind Bank Vs 
Mohan Bros 
Nizamuddin 

Sh. 
Amitabh 

Singh 

lrlflegal@g
mail.com

Intec Capital Ltd Vs 
Frontline Retails India 

Pvt Ltd 

Sh Hari 
Krishan 

lika.delhi@
gmail.com

Indian Overseas Bank Vs 
Ankit Khullar 

Sh. Ujjwal 
Kumar 

ujjwallawfir
m@gmail.c
om

Promila Chauhan Vs 
Jitesh 

Sh. Nalin 
Tripathi 

legalntlaw
@yahoo.co
m

Ashish Goel Vs Samtel 
Avionics Ltd 

Sh. Ram 
Prakash 
Agarwal 

ramsiagr@
gmail.com

Trontek Electronics Pvt 
Ltd Vs China Ocean 

Shipping Co. Ltd COSCO 
& Ors. 

Sh. 
Abhishek 
Chandal

office@kar
amlegal.co
m

M/S Convergia Digital 
Education Pvt Ltd Vs 

Heritage English School 
Anju Bajaj 

kumarrajes
hadv@yaho
o.com

Naresh Kumar Vs Kewal 
Singh 

Sh. Sudhir 
Naagar 

sudhir@na
agar.com

S S Ans J Beverages Pvt 
Ltd Vs Navneeta Agro

Sh Ritwik 
Pandey 

rp4160@g
mail.com

SH. RAJ KUMAR TRIPATHI, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST



Court District Case Type Case No. AdvocateSr.
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Court 
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Advocate 
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Advocate 
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36 EAST NIL

37 EAST 101 CS COMM 386/2023 11-10-2023 9910036349 05-08-2024

101 CS COMM 187/2024 07-06-2024 7982347728 08-08-2024

101 CS COMM 158/2024 18-05-2024 9811074290 08-08-2024

101 CS COMM 183/2024 06-06-2024 9953180830 16-08-2024

38 NIL

39 14-05-2024 9311603927 05.08.2024

24-05-2024 9818719252 07.08.2024

14-05-2024 97 11133597 08.08.2024

06-04-2024 S.A. Khan 9999699489 17.08.2024

SH. PITAMBER DUTT, DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. RUBY ALKA GUPTA, DISTRICT JUDGE 
(COMMERCIAL COURT)

LINKERS INDIA 
LOGISTIC PVT. LTD. 
V/S O C SWEATER LLP

ANKIT 
GUPTA

gseemagup
ta1968@g
mail.com

M/S GAGAN 
EDUCATIONAL 
SOCIETY V/S ST. 
LAWRENCE PUBLIC 
SR. SEC. SCHOOL & 
ORS.

JITIN 
SINGH

adv.singhjit
in@gmail.c
om

AYAAN FINSERVE 
INDIA PVT. LTD. V/S 
LANCER TRADING 
COMPANY & ORS.

ABHISHE
K KUMAR

advicaelaw
2@gmail.co
m

PUNJAB NATIONAL 
BANK V/S KAPIL 
MANGAL

VISHAL 
TIWARI 

tiwarivishal
.adv@gmail
.com

SH. SANJEEV KUMAR MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL)-
01

NORTH-
EAST

SH. BRIJESH KUMAR GARG, 
DISTRICT JUDGE, COMMERCIAL 
COURT

Shahdara 301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS (COMM) 
286/2024

NIKHIL JAIN VS. 
NAUNIDH DIET 
FOODS PVT. LTD.

Annanya 
Tiwari

BHARDWA
JSUNIL26
@YAHOO.
CO.IN

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS (COMM) 
306/2024

NITA DEVI VS. 
SUMEET AGGARWAL

Vaibhav 
Gupta

VIVEKBAR
MECHA</
?:?
GMAIL.CO
M 

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS (COMM) 
283/2024

PUNJAB NATIONAL 
BANK VS. ANSH 
TRADING

Sanjay 
Kumar

SANJAYK1
908@cMAt
L.COM

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS (COMM) 
223/2024

PUNJAB NATIONAL 
BANK VS. DEEPALI 
MALIK

khanshada
badvocate 
@gmali.c 
om
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Advocate 
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39

15-04-2024 9654713565 23.08.2024

26-04-2024 9654713565 23.08.2024

40 06-06-2024 9910706496 07.08.2024

05-07-2024 9871455577 08.08.2024

01-06-2024 9810682372 14.08.2024

22-07-2024 9811010286 29.08.2024

41 SH. SURENDER S. RATHI NIL

42 NIL

43 North-West NIL

SH. BRIJESH KUMAR GARG, 
DISTRICT JUDGE, COMMERCIAL 
COURT

Shahdara

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS (COMM) 
234/2024

VISHAL SHARMA VS. 
MUBARAK HUSSAIN

Megha 
Aggarwal

yakalatindi
a@gmail.co
m 

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS (COMM) 
257/2024

VEE PEE FABRIC PVT. 
LTD. VS. YOGENDER R. 
SINGH

Megha 
Aggarwal

ckausikVa
@gemailco
m 

MS. KIRAN BANSAL, DISTRICT 
JUDGE, (COMMERCIAL COURT)

Shahdara ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
346/2024

Lvs Financial Services 
Pvt Ltd Vs Lancer 
Trading

PANKAJ 
WALIA 

Iinfinitvleg
al@gmail.c
om

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
367/2024

Prateek Jain Vs Vikram 
Vasadhi

Mithila 
Jain 

mithila@g
mail.com

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
324/2024

Rastogi Fashion Pvt Ltd 
Vs Sana Qureshi

Mukesh shakhawati
legal@yaho
o.in

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
391/2024

Ngb Diagnostics Private 
Limited Through Its 
Director Sh Amit Singh 
Rawat Vs Balaji 
Scientific And Chemicals 
Through Its Proprietor 
Sh Pankaj Anand

Raj Kumar 
Rathore

rathore_raj
kumar@ya
hoo.co.in

Sh. Pawan Kumar Matto DJ (COMM-
04)

MS. PREETI AGARWAL GUPTA, 
DISTRICT JUDGE, (COMMERCIAL 
COURT)
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44 SH.VINOD YADAV North-West NIL

45 North NIL

46 NIL

47 NIL

48 NIL

49 NIL

Total 213

SH. GORAKH NATH PANDEY, 
DISTRICT JUDGE (COMMERCIAL) 

SH. PANKAJ GUPTA, DISTRICT 
JUDGE (COMMERCIAL) 

SOUTH 
WEST

MS. SAVITA RAO, DISTRICT 
JDUGE, COMMERCIAL COURT-
02/SH. VIKAS DHULL, DISTRICT 
JUDGE, COMMERCIAL COURT.

SH. RAKESH SYAL, DISTRICT 
JUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT 
JUDGE, COMMERCIAL COURT-03

SH. RAKESH PANDIT, DISTRICT 
JUDGE, COMMERCIAL COURT-03

SOUTH 
WEST


	Form-3

